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A. POINT-WISE STATUS REPORT ON OTHER JOINT COMMITTEE’S OBSERVATIONS IS AS UNDER:

Point
No.

Joint Committee’s observation

e ————

Present Status

As point (page no 1 of last order mentions,

After the completion of this on-going scheme, i.e.
AMRUT 1.0, the total area of the city which will be

covered through underground sewer network will
only be 35%

We respectfully agree with the observation made by Joint Committee.
However, it is submitted that in AMRUT 1.0, only 35% city area were

covered,and the remaining area is taken up under AMRUT 2.0 and

special project for Zone 6 as mentioned in table below.
% of area
w.r.t whole
S. | Zone city HSCs in Scheme
Area Name these
No.| Name population Lones Coverage
(as per year
| r 2011) | _
AMRUT 2.0 (Rs.
1 [Radne | SRl il 55 165999 | 755.55 cr Tender
city 1
| | r | live)
> 170ne-2 Adhartaal - Ranjhi Ic
. area
3 |zone-3] Civil Linearea | 3.5 AMRUT 1.0
4|  Rampur- 103942 | (36231Cr)
" [Fanes Gwarighat area o (95% physical
Medical - progress)
5 |Zone-5| Dhanwantrinagar- 9
Garha area | |
Zone -| New 55 villages Special project
. 6 added in 2014 | LY ALLED roposed (397cr)|
Total 100 300070 I

b
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iDuring the inspection, it was found that a lot of solid | The IMC operates a well-structured door-to-door waste collection
' waste was lying inside the drains. There is a foul smell | system utilizing a fleet of vehicles and manpower:

coming from the drains which is spreading into the e The fleet consists of 401 mini-tipper vehicles, 150
| surrounding area rickshaws/handcarts, and 13 refuse compactors.

e The city also operates 4 garbage transfer stations for efficiently
managing wastecollection and transportation to processing
plant.

e Household waste collection is carried out daily between 6 AM
and 2 PM, while commercial waste collection is scheduled
between 2 PM and 10 PM, using the above-mentioned
machinery and vehicles ensuring timely service.

Methods and Monitoring of D2D waste collection management:

e The methods described above form the backbone of the D2D
system. Monitoring and supervision are conducted through the
Integrated Command and Control Centers (ICCC) located at
Chandalbhata and DamohNaka.

e All vehicles are equipped with GPS-enabled tracking systems.

e Each vehicle’s route is carefully planned and defined in a beat-
wise manner covering all wards in the city.

e The ICCC continuously monitors the movement of all vehicles
to ensure 100% door-to-door coverage and prompt service
delivery city-wide.

Penalty and Enforcement Measures: &
e Penalties are also being issued for violations including il
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waste dumping, throwing garbage in unauthorized places, non-
compliance with Municipal Solid Waste (MSW) rules, and
violations related to the use of Single Use Plastics (SUP).

These enforcement actions form a key part of the city’s
strategy to maintain cleanliness and discourage improper
waste disposal practices. It is kindly submitted that Jabalpur

Municipal Corporation is doing all efforts to make the waste
collection management to its best standards.

At occasions, some solid waste might reach to drains due to
numerous reasons, for which JMC takes immediate remedial actions
through a robust grievance redressal mechanism. The presence of
foul odor from drains typically indicates the flow of sewage, as the
city currently lacks a fully developed sewerage network. To resolve

this, JMC is undertaking a comprehensive sewerage infrastructure
project under the AMRUT 2.0 initiative.

Within  Jabalpur city, approximately 42,847
households are connected to the sewer line network

and approximately 2,57,223 households are not
connected to the sewer line network.

It is respectfully submitted that, total Households in city
areapproximately 3,00,070.0ut of which.

e At present there are 77,800Noshouseholds are connected to
sewer lines along with 12 Nos drains. 35,142 Nos more

household connections are proposed to be completed by Dec-
2025 under ongoing AMTUT 1.0.

1,65,999 Nos household’s connections work in zone 01 (Core

area) area of the city is sanctioned under AMRUT 2.0, which is

proposed to be completed by Dec 2028.This work’s tender is
currently live.

Timeline proposed for the work-:

%
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Sewer Network (682 KM) — Jun 2028

STP Work (11 Nos, 124.13 MLD Capacity) —Jun 2027

House Connection work — July 2027 to Dec 2028

e For the remaining 30,129 households in Zone 06, which

Includes 55 outer villages within the municipal boundaries, the
DPR has already been prepared. To secure funding, JMC is
currently exploring options through Public-Private Partnerships
(PPPs) and considering a revision of the city's SWAP under the
AMRUT 2.0 scheme

.‘None of the five major drains (nalas) have been
properly diverted to sewage treatment plants, leading

' to direct discharge into the river.
|

JMC has diverted 03 major drains (except in rainy seasons as
rainwater flow is high), i.e. Shah, Khandari and Moti Drain into the

nearby 34 MLD STP Lalpur and 32 MLD STP Kathonda respectively.
Approximated 22 MLD Sewage is being treated from these drains.

;The Joint Committee was not satisfied with the work

of the storm water drainage system of Jabalpur city

It is humbly submitted that DPR of Rs. 326.49 Crore {Rs. 254.32 cr
(Estimated value) + Rs. 72.17 Cr (Escalation Value)} was approved
for the Pucca Construction of the existing drains by Government
of India, Ministry of Urban Development (CPHEEO) on dated
27.10.2009 under Central’s INNURM Storm Water Drainage (SWD)
Scheme. The Financial Share of the Project was 50/20/30 percent
GOI/MPGov/ULB respectively. The Pucca construction of total 133
Nos drains along with 05 Nos Primary drains was proposed under
the said scheme. Under JNNURM & as instructed by CPHEEO, all
drain should be covered in CITY’s core area to avoid blockage from

people throwing garbage into the drain. Under this JNNURM £
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Storm water Drain'age scheme, all rJ_r_-:aih_’s size/section was
designed as per the CPHEEO manual guideline by taking previous
50 years rainfall data, which was also approved by the competent
authority i.e. Government of India, Ministry of Urban
Development (CPHEEO).

e After the approval, the work order of Rs. 374.99 crore was issued
to M/S Larsen & Toubro Limited, Chennai, on estimated value
through transparent tender process for being a lowest tenderer.
Later work was executed as per the approved Drawing/Design and
relevant size of drains respectively.

e It is humbly submitted that there was a provision of escalation in
the contractor’s agreement, which was causing the additional
financial burden on the Municipal Corporation. So, during the
Honorable Mayor’s Council Meeting dated 19.09.2017, it was
decided that “No further work should be executed from the L&T
as the rates with escalation was exceeding the prevailing rates at
that time for similar nature of works. Hence the work was
terminated through office letter no. NURM/2018-19/25 dated
03.05.2018.

e |t is humbly submitted that, total Rs. 364.24 crore (i/c Escalation)
was paid to the contractor for the only work executed by him.
Total of Rs. 205.69 crore was the share from GOl & MP Govt both
& Rs 158.80 Crore was share of JMC from different sources. The
balance work of this scheme still has not been taken under any

other scheme yet. It is kindly submitted that, the reason for not @
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e |t is again kindly submitted that National Disaster management

completing the balance SWD work is that, the Municipal
Corporation was going through a lot of financial burden from the
different scheme and works and was unable to arrange the
required funds.
Planning for completion of SWD balance work and developing a
Storm water Drainage master Plan

e |t is humbly submitted that, the reason for not completing the
balance SWD work is that, the municipal corporation was going
through a lot of financial burden from the different scheme and
works,and was unable to arrange the required funds. Although
corporation has taken priority wise drainage work in flood prone
area into the account and issued the tenders to complete the
work within the time limit.

e Further it is kindly submitted that Municipal Corporation has
initiated the request to National Disaster management Authority,
under Govt. of India, Mitigation department, New Delhi via office
letter dated 09.06.2025, requesting for inclusion of Jabalpur City
under the Urban Flood Risk Management Programme (UFRMP).

Authority, under Govt. of India, Mitigation department, New Delhi
has included the Jabalpur city under Phase-IV program and
sanctioned grant of Rs. 222 Crore for the work. The letter of
approval dated 12.08.25 isattached as Annexure-01.As a follow up

to this, it is kindly submitted that JMC is hiringthe technical expert %
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team for bﬁﬁ_preparé_tion, This team will plan study of previous 50
years rainfall data with change in intensity of rain due to climate
change, and will plan a complete SWD network master plan,
digital elevation model, drainage cleaning management manual
and sponge area of the city and will also provide the expertise
during execution. The tentative schedule of completion is by
December 2027. After this work, we can surely say that storm
water drainage management will be much better than as it is right

nNOow.

' Jabalpur Municipal Corporation has the facilities like
'Manual Screens, Mechanized Screens, EX 200 Poclain,
5 EX 110 Poclain, EX 70 Poclain, Mini Jetting, Big Jetting
cum Suction Machine, Super Sucker Machines and
' Three-in-One Machines but despite having these
facilities, Jabalpur
MunicipalCorporationisnotabletocleanandmaintainthe
drains properly.

Drain cleaning in the city is conducted using a combination of manual

and mechanized methods, depending on the drain category:

e Primary drains are being cleaned entirely through mechanized
equipment such as de-silting machines and excavators.

e Secondary drains are being cleaned through a mix of manual
labor and mechanical assistance to ensure efficiency and
safety.

e Tertiary drains are being cleaned manually by the Nala Gang
workers due to their narrow and inaccessible nature.

v' The Jabalpur Municipal Corporation (JMC) has organized a
dedicated Nala Gang consisting of 296 members, strategically
divided across all 16 zones of the city to ensure comprehensive
coverage of drain cleaning operations.

v The Nala Gang manually cleans all secondary and tertiary drains

across the city using all safety and safai suraksha equipment. %
L
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v For the primary drains, as well as other major drains, mechanical
cleaning is carried out using JCBs, Super sucker and other heavy
machinery (110,200, 70 etc.) to ensure thorough de-silting and
removal of accumulated debris. Total 13 heavy machineries are

used for drain cleaning.
v It is kindly submitted that JMC cleans every major drain before

the rainy seasons starts.

The whole city is divided into 6 zones. Zone 02, 03, 04& 05 is taken
under AMRUT 1.0. For remaining zone 01 & 06, the action plan is as

There is no complete sewer network in residential

' areas of Jabalpur city.
| under:

e It is humbly submitted that aDPR of Rs 755.55 Cr for Zone 01,
including 100% sewer network of this zone, construction of
11Nos STP of total capacityl24.13 MLD and 1,65,999 Nos
house connection is proposed and approved by state
government in 57th SLTC on 30.05.2025. Currently tendering
work is in progress. This work is proposed to be completed in

04 years after the work allotment. This zone alone serves the
55% of population of the city. After this work we can say that

approx. 90% of the city is covered by sewer network.Published
NIT is attached as Annexure-02.

e Itis humbly submitted that a DPR of Rs. 397.60 for Zone 06 (55
villages), including 374 KM sewer network, 32 nos of total
capacity 43.87 MLD STPs, 30,129 nos house connections & 04
nos BIO CNG (CBG) plants at Pariyat and gaur dairies are

g
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prep'éred_and_submitted to the state. As the fund allotted for
the sewerage management of the city is supposed to be
consumed in works of zone 01, for zone 06 DPR approval is
| pending due to non-availability of funds.To secure funding, JMC
| is currently exploring options through Public-Private
Partnerships (PPPs) and considering a revision of the city's
| SWAP under the AMRUT 2.0 scheme to complete this work to
.i achieve the 100% sewer network coverage in the city.

| During inspection it is observed that the sewer lines in It is respectfully submitted that the choking of sewer lines is primarily
residential areas are often clogged or poorly caused by the improper disposal of items such as kitchen waste,
maintained, leading to wastewater accumulating sanitary pads, cigarette butts, cloth pieces, and other non-
"within the neighborhoods. This stagnant water biodegradable materials into household drains. These practices lead
ll becomes z breeding ground for mosquitoes and flies, to blockages and sewage overflow. However, whenever such issues
| increasing the risk of waterborne diseases. or complaints arise, the JMC team promptly addresses them within

| the stipulated time frame. Additionally, awareness is raised among
residents to discourage the disposal of garbage into the sewer
system, thereby helping to prevent future blockages.

j

' During the visit, total capacity of the STPs installed in 1. It is humbly submitted that at present total 75.14 MLD sewage

the city was 154.38 MLD, 06 MLD of STPs were under is being treated through 12 Nos STPs. List is attached as
construction and total utilized capacity of STPs was Annexure-03.

' 58.745 MLD, hence there was gap of 115.255 MLD 2. It is humbly submitted that currently no major drains are

' with respect to collection and treatment, however directly disposing sewage into Maa Narmada in municipal %
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due to lack of sewerage collection network and house
service connections, plants were not operational at

their designed capacity.

limits. As Treatment Plants have been installed on these drains.

3. It is humbly submitted that at present Maa Narmada water
flowing through the city is “A-Class”, defined by MPPCB as
having <2 BOD. Test Report and newspaper publish cutting is
attached as Annexure-04

10

During the visit of the Joint Committee, it was
revealed that parameters like pesticides and PAH are

not checked in the water
Jabalpur.”

treatment plant of

It is humbly submitted that such test facility is not available in the
city, not even in regional office of MPPCB. Such Facility is available in
Bhopal. So JMC wrote the letter to regional office, MPPCB, Jabalpur
to collect the samples and to provide the test report for such
parameters. Water Samples have already been collected and sent to
the respective lab. Now JMC is waiting of the report of samples
collected. A copy of the letter is attached as Annexure 05.

i
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COMPLIANCES TO ALL THE RECOMMENDATION FROM THE JOINT COMMITTEE ARE AS UNDER:

POINT

JOINT COMMITTEE’S RECOMMENDATION

COMPLIANCES

NO.

1Nagar Nigam Jabalpur should get the drains
cleaned properly from time to time and

prevent solid waste from going In to the

| drains.

It is humbly submitted that drain cleaning in the city is conducted using a
combination of manual and mechanized methods, depending on the

drain category:

e Primary drains are being cleaned entirely through mechanized
equipment such as de-silting machines and excavators.

e Secondary drains are being cleaned through a mix of manual labor
and mechanical assistance to ensure efficiency and safety.

e Tertiary drains are being cleaned manually by the Nala Gang
workers due to their narrow and inaccessible nature.

It is humbly submitted that the Jabalpur Municipal Corporation (JMC)
has organized a dedicated Nala Gang consisting of 296 members,
strategically divided across all 16 zones of the city to ensure
comprehensive coverage of drain cleaning operations. The Nala Gang
manually cleans all secondary and tertiary drains across the city using all

safety and safai suraksha equipment.

It is humbly submitted that the primary drains, as well as other major
drains, mechanical cleaning is carried out using JCBs , Super sucker and

other heavy machinery (110,200, 70 etc.) to ensure thorough de-silting %
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and removal of accumulated debris. Total 13 heavy machineries are used
for drain cleaning.

It is humbly submitted that JMC cleans every major drain before the
rainy seasons starts,

EThe storm water drainage syStem of"Jab"aIer' s humblysubmltted that National Disaster management Authority,
' city is very important from the health and under Govt, of India, Mitigation department, New Delhi has included the
“environment point of view for the people of Jabalpur city under Phase-IV program and sanctioned grant of Rs. 222
Jabalpur city; hence Jabalpur Municipal Crore for the work. The letter of approval dated 12.08.2025 is attached
Corporation should do this work as soon as as Annexure-01 (Supra). As a follow up to this, it is humbly submitted
' possible by revising the drainage plan that JMC is hiring the technical expert team for DPR preparation. This
wherever required based on detailed survey team will plan study of previous 50 years rainfall data with change in
' afresh. iIntensity of rain due to climate change, and will plan a complete SWD

network master plan, digital elevation model, drainage cleaning
management manual and sponge area of the city and will also provide
the expertise during execution. The tentative schedule of completion is
by December 2027. After this work, we can surely say that storm water
drainage management will be much better than as it is right now.

There should be complete sewer network in It is humbly submitted that he whole city is divided into 06 zones. Zone

the residential area of Jabalpur city. 02,03,04 & 05 is taken under AMRUT 1.0. For remaining zone 01 & 06,
the action plan is as under:

e A DPR of Rs 755.55 cr for Zone 01, including 100% sewer network

of this zone, construction of 10 nos STP of total capacity124.13

MLD and 165999 nos house connection is proposed and approved

by state government in 57th SLTC on 30.05.2025. Currently

C%
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tend_erlng work s in progress. This work is proposed to be
completed in 04 years after the work allotment. This zone alone
serves the 55% of population of the city. After this work we can
say that approx. 90% of the city is covered by sewer network.

A DPR of Rs. 397.60 for Zone 06 (55 villages), including 374 KM
sewer network, 32 nos of total capacity 43.87 MLD STPs, 30129
noshouse connections & 04 nos BIO CNG (CBG) plants at Pariyat
and gaur dairies is prepared and submitted to the state. As the
fund allotted for the sewerage management of the city is
supposed to be consumed in works of zone 01, for zone 06 DPR
approval is pending due to non-availability of funds. To secure
funding, JMC is currently exploring options through Public-Private
Partnerships (PPPs) and considering a revision of the city's SWAP
under the AMRUT 2.0 scheme to complete this work to achieve
the 100% sewer network coverage in the city.

The approx. gap of sewerage collection and
treatment facility for 115.255 MLD should be

' immediately taken upby the Nagar Nigam to

expedite the work of laying of sewerage
network and household service connections,

further to the STPs and shall ensure that the

treated waste water is being discharged
without mixing with untreated sewage.

It is humbly submitted that at present total 75.14 MLD sewage is being
treated through 12 nos STPs along with 12 nos drains. For remaining

zone 01 & 06, the action plan is as under:
e A DPR of Rs 755.55 cr for Zone 01, including 100% sewer network

of this zone, construction of 11nos STP of total capacityl124.13
MLD and 165999 nos house connection is proposed and approved
by state government in 57th SLTC on 30.05.2025. Currently
tendering work is in progress. This work is proposed to be
completed in 04 years after the work allotment. This zone alone

13
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serves the 55% ofmpop_uhlna_l;iﬂon of the city. After this work we can

say that approx. 90% of the city is covered by sewer network.
e A DPR of Rs. 397.60 for Zone 06 (55 villages), including 374 KM

sewer network, 32 nos of total capacity 43.87 MLD STPs, 30129
| nos house connections & 04 nos BIO CNG (CBG) plants at Pariyat
| and gaur dairies is prepared and submitted to the state. As the
| fund allotted for the sewerage management of the city is
] supposed to be consumed in works of zone 01, for zone 06 DPR
approval is pending due to non-availability of funds. To secure
funding, JMC is currently exploring options through Public-Private
| Partnerships (PPPs) and considering a revision of the city's SWAP
under the AMRUT 2.0 scheme to complete this work to achieve
the 100% sewer network coverage in the city.

e —

Treated effluents shall be utilized to the It is humbly submitted thatthe treated wastewater is being used by JMC
extent possible and shall be avoided in gardening, construction work, vehicle washing and pond filling. JIMC is
"discharging treated waste water in to the also exploring scope to increase the use of treated wastewater under
'downstream of the same nallah where the |AMRUT 2.0

sewage is being drawn.

' The standard of drinking water supply from It is humbly submitted that, all the parameters are being monitored
; the water treatment plant of Jabalpur city before providing the drinking water.

' should be kept within the prescribed limits as Further, it is humbly submitted that Pesticides & Poly nuclear Aromatic
! per Indian Standard, Drinking Water Hydrocarbons (PAH) test facility is not available in the city, not even in
' Specification IS 10500: 2012 and parameters regional office of MPPCB. Such Facility is available in Bhopal. So JMC
fflike Pesticides, Poly nuclear Aromatic wrote the letter to regional office, MPPCB, Jabalpur to collect the

f Hydrocarbons (PAH) should be checked on samples and to provide the test report for such parameters. The sample :g
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regular basis.

has been collected, and report is expected by 21/09/2025.

'Nagar Nigam Jabalpur should install and
'operate the online continuous effluent
| monitoring systems (OCEMS) at STPs and the
real-time monitored data shall be linked with
the servers of MPPCB and CPCB.

It ishumbly_ submitted thatJMC’s 3 major STPs i.e 29 MLD, 32 MLD & 34
MLD are connected via Online Continuous Effluent Monitoring System
(OCEMS) and also linked with the MPPCB portal. Linking with CPCB
portal is in process.

Operation and maintenance of STPs shall be
carried out on regular basis to make STPs

work efficiently.

It is humbly submitted that operation and maintenance (O&M) of STPs is
being carried out on regular basis to make STPs work efficiently. O&M is
being performed by third party and being monitored on regular basis by
testing outlet parameters from a NABL lab, in-situ lab & OCEMS.

For the time being, in-situ bioremediation
may be adopted for the drains in which
sewage of the city is being discharged

It is humbly submitted that, as suggested by the HON’BLE Principal
Bench NGT, JMC is already in discussion with new technology providers
for in-situ bioremediationof OMTI drain, having a total discharge of 80-
100 MLD and will do the prefeasibility test for same within 2 months.

report submitted for your kind perusal.

As it is stated above, JMC remain committed to completing these projects in accordance with public interest and is taking allnecessary
steps and efforts are being made to comply with the recommendationsand address the remaining gaps The status and compliance

%
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Annexure-01

Government of Indig
NATIONAL DISASTER MANAGEMENT AUTHORITY
“NDMA Bhawon", A-| Saldarjung Enclave,
New Delhi -110029

= mmw e = e T, S S T e e e ——— —————
No.-8-285/2025-Mitigation(E- 18652) Date: 12.08.2025

To,

Ms. Preeti Yadav
Commissioncr,

Municipal Corporation, Jabalpur,
Madhya Pradesh

Subject: Request for a Proposal for an Urban Flood Risk Management Programmé
UFRMP) under National Disaster Mitipation Fund (ND for Jabalpur City.

SirMadam,

~ Following the recommendations of the XVth Finance Commission, operational |
guideline for utilization of funds under NDMF were issued on 28 February 2022. The Finance

Commissio.n.had ear-marked an allocation of Rs. 2,500 crores (FY22 to FY26) for seven most
populous cities (Chennai, Mumbai, Kolkata, Hyderabad, Ahmedabad, Bangalore and Pune)

for urban flood mitigation. The Project proposals received from 7 cities have been approved.
are now in implementation stage in Phase-I of UFRMP.

2. Recently, SC-NEC, MHA and NDMA have recommended Urban Flood Risk
Mitigation Programmes Phase I worth of Rs. 244442 crores (Rs. 2200 crores from Centre and.
Rs. 244.42 crores from State’s share) for 11 cities viz. Bhopal, Bhubaneswar, Guwahati,
Jaipur, Kanpur, Patna, Raipur, Trivandrum, Vishakhapatnam, Indore and Lucknow. This
proposal 1s under consideration of HLC. Each city will be devising a programme worth
Rs.222.22 crores (90% i.e. Rs 200 crores from Centre and 10% i.e. Rs. 22.22 crores from the
State’s share), which would aim to enhance the city's resilience to flood-related disasters.

. ¥ NDMA is also working on a UFRMP Phase IIT for 3 metropolitan cities (Delhi,
Mumbai, Ahmedabad). NDMA is now working on UFRMP Phase IV for 11 more cities,
of which Haridwar, Kochi, Imphal and Jabalpur are planned for inclusion.

4. Guidelines for development of proposal and template for submission of proposal are
enclosed. Also, guidelines of Ministry of Housing and Urban Development may please be
followed in preparing the proposal. It would be preferred if the proposal is a balanced
composition of structural and non-structural measures. Following points could be considered
while finalizing the proposal:

1. Nature based solutions, which are sustainable (O&M expenses like de- silting of
lakes may be excluded); some case studies based on global best practices have been
attached with the said guidelines

.  Tobeused for capacity enhancement and operational measures such as sluice gates,
bund formation, ring mains etc. for identified lakes |
. Storm Water Drainage Management
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v, ° .
Creation of Sponge zones by laying permeable pavements in order to reduce surface
V. ~ '
f::(fsures for FEMoving encroachment in the area earmarked for water bodies
? 5\ akes) may be clearly indicted
- f€a to be used for bund formation, ring main drainage distribution and other
Vi'. . v .
I Approximate €stimates based on quanlity, area and length of structural components
v-.o' _ ) ) ) a .
1. Non Structural componen.ts ~ Estabhshmg Early Waming System to lmprove

IX.  GIS based f!ood monitoring and early waming system

XI. Th; Proposal must be forwarded with the approval of State Executive Committee
- . . o e as

reference to your letter received through email dated 09.06.2025 (Copy enclosed), it is
suggested that M unicipal Corporation of Jabalpur may devise a programme worth Rs.222 crores
(90%i.c. Rs 200 crores from Centre and 10% 1.€. Rs. 22.22 crores from the State’s share), which
would aim to enhance the Jabalpur Municipal Corporation’s resilience to flood-related disasters
and submit the same before NDMA for consideration and to take up the matter with MHA.

6. If any clarification is required, the relevant office may please contact the Undersigned
office on Tel: No. 011 23445810 and Mobile 9555121812.

Encl: As above.

Under Secretary to Govt. of India
National Disaster Management Authority

Copy for information to: m m

I. Shri Anurag Jain, IAS, Chief Secretary, Government Govt. of Madhya Pradesh = 0) B4 ﬁg‘m mgz

2. Relief Commissioner/SDMA of Madhya Pradesh

-~
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18
Annexure-02
NIT No.:- AMRUT 2.0/Sewer/1 15/PRO-474 ORIE TR Date: 01/08/2025
Online Lump sum bid for the lollowing AMRUT 2.0 works are invited Irom registered contractors and firms of repute '!"'“9_5“92.'_‘1’-8%9@'——*
No. Name of the work ” - _Onine | Probable |  Cost of Bid g oe Buﬂ'l'%
| ~ TenderID amountof | Document & of Last
- &Dale | conlract | Earmest Money . Com- Dale
| | " (Rs.In | Deposit (EMD | pletion
- Survey Investigation. Design. Construction, commissiorung, | ‘
testing and all alneg works of Sgerage System in Zone-01 ofg | j
| -‘h%?o% Mun'iclpal are incluing | |
Bl ng, laying, jointing, lestng. and Commissonin | S
of sewerage pipe Inesng\tegmign with exsting laid ’ - 2025 | 747.748 50,000/~ | 4:m 10/10/262
trunk sewer lines InCluding construction of manholes - UAD | Crore & : mc.’ o
,, 2nd sewer appurtenances. Total 682 275 K M 448366 _1 3,73,87.400/- | (including
2. Providing house sewer chambers and laterals lor connecting | & ! '“;'Z,,
sewer lo consumer sewer lines. Tolal 165999 Nos ' 01-09-2025 —
1.0 | 3 Providing Sewer Conneclion lo new and exisling : | |
house, publc toilets, all Instiutions of Zone-01 | l ;
4. Conslruction smpplg eredion, and Commissioning of Sewage | |

1

Pumpng Station ( PS}, umping main, Sewage treaiment |

, plant and RCC wel wel ong wﬂu providing and installalion y

' _ ol pumps from wel well lo STP. Total 124 .95 MLD 11 Nos STPs |

5. Providing and laying ol HT feeder connection up lo Sewage
trealment plants.

clail assessment of existing sewerage network for nlegration
with proposed netwark. |
| 7. Preparalion ol maps of exising and proposed sewerage network | |
C?PSd property connection to be laid under the contract with | | |
mapping. |
8. PLC SCADA and OCEMS for monitoring and controlling of ‘5 “
sewemrge syslem. ,
8. Operation and Maintenance of the Complete scheme (Existing

| i e
& Proposed) of Zone-01 for 10 years after completion of works. .

R e
o a—————
R —

—— , ' e  pp—r ne , would be
Inlerested Bidder can View the NIT on web site hitp//www.mptenders.gov.in and www. mpurban.gov.in & Amendment to NIT, if any
publhed on web sile anly. and nat in News paper. COMMISSIONER MUNICIPAL CORPORATION JABALPUR

T sy T - T O = o rEmTmnmT R T PR T R — y@ﬁ‘aﬁéf;ﬁﬁamm1nmm.
@ Tue, 02 September 2025 @
Miswest tips: //epaper .bhaskarhindi.com/c/78075629

WQY 31(’,‘3,;ﬁ

")
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5. Annexure-03
T Installe T |
d
Treatm Performan Level of Sludge
ent | Utilization capacity | °fSTPS | yyjlizani | 87T
.+ | capaciti of existing STPs e on ijeas
| NO. es of ML reference 1ts
o 1 (MLD) Treated
existing to sewage manage
STPs Standards ment
(MLD) |
N i!(Not-Operational as it was not |
| designed for current Treated water
parameter, flow diverted into 20% :
50, 32MLD and it is decided to upgrade LAl AN Proposed 1n
kath this STP into SBR and capacity PTOP land
onda . after -
enhancement of 67 MLD, it means application

117 MLD STP is proposed under | utilization
AMRUT 2.0, proposed to be

il A1 completed by May-2028 | |
PH- 6.5-8.5 e 1
A gardening,
32 gggz;g vehicle Use In
kathonda 25.51 TSS<10 washing, JMC's
Oi1l & Grease< 10 gardemn_g, Gargen
Fecal Coliform<100 ;(Zr.lst.ruct.lon
L J | & 1rrigation |
PH- 6.5-8.5
BOD<10 .
5.0, g COD<50 Ranitaal }JI\S'I%H;
Ranitaal ' TSS<10 Pond filiing | .~ .
O1l & Grease< 10
| | Fecal Coliform<100 | |
PH- 6.5-8.5 R
Bobetp | B,
COD<50 vehicle Use 1n
29, Tewar 17.14 TIS<10 washing, JMC'’s
Oil & Grease< 10 | ZArdeming, | Garden
Fecal Coliform<100 cogst.ruct.lon
& 1rrigation
1 , | 3
PH- 6.5-8.5 >20% m
BOD' <10 gardening,
COD<50 vehicle Use 1n
34, Lalpur 24.83 TSS<10 washing, JMC'’s
0il & Grease< 10 gardenin.g, (Garden
Fecal Coliform<100 COI.IStFUCt.mn
& 1rrigation
AE | | >20% in
PH- 6.5-8.5 gardening, |
cc BOD<I10 vehicle-road Use in
0.55, | COD<50 washing, |
N aa:gha 0.32 TSS<10 gardening, éﬁfl:ei
0il & Grease< 10 |construction
Fecal Coliform<100 | ,sulabh
5 complex

—

e (yh O

004

q’\'\\\ SEENA L A 3
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7 | PH-65-85
0.50, | BOD<10 Use in
o ua 0.45 roo0 pond filling | JMC's
thal T55<10 Garden
O1l & Grease< 10
1 & id #F ecal Coliform<100 |
8 | PH-6.5-8.5 | >20% in
1.0, BOD<10 gar.demng, es ixi
Kharigh 0.7 COD<50 vehicle-road TMC’s
at TSS<10 washing, Garden
O1l & Grease< 10 | gardening,
aE i & | Fecal Coliform<100 %construction
9 PH- 6.5-8.5 >20% 1n
BOD<10 gardening, Use in
0.70, 0.6 COD<50 vehicle-road TMC’s
gaur Pull ' | TSS<10 washing, Garden
O1l & Grease< 10 | gardening,
1 | | Fecal Coliform<100 rconstruction [ i
10 PH- 6.5-8.5
1.0, 2OD<10 Use in
Babha 0.8 CO O Nil IMC's |
Drain ) C Garden
O1l & Grease< 10
1 | fF ecal Coliform<100 |
PH- 6.5-8.5
11 | BOD<10 oL s
0.5, jain COD<50 : ’
Gauchala 0.32 AoE. T Nil IMC'’s
O1l & Grease< 10 Garden
| Fecal Coliform<100 ; |
- PH- 6.5-8.5 *
0.1, COD<S0 Use i
Sidhhgh 0.05 TSS<10 Nil JMC'’s
. O1l & Grease< 10 Garden
Fecal Coliform<100
| PH-65-85 | T
= 0.03, Old ggggg 100%in | Usein
Tilyvara 0.02 TSS<10 garden JMC'’s
bridge Oil & Grease< 10 | &sulabh |  Garden
| Fecal Coliform<100
TOTAL
(MLD) 75.14

R IRT
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J. Nature of Sample
4. Sample Collected By & Analysed By
€, Quantity of Sample Received
5. Code No. of the Sample
7. Date & Time of Collection & Inwarding
R, Date of Start & Completion of Analysis
3. Sampling Point

10. Flow Details (Remarks)

11. Made of Disposal

12. Vltimate Receiving Bod)

13, Temperature on Collection

14. Carboys Nos for

18, Water Consumption & W.W.G (KLPD)

180 i

Water Sa
m -
o Ple reports by Regional Office MPPCB
/ ANALYSIS REPORT FOR MP. nn-uuc:r;' ::':"::;"’;‘l
WATER / W : Scheme No. |
ATER / WASTE WATER SAMPLE casiss. Vit Nll" Jabalpu e
Saruple 1D:375861 < Analysts Compl ‘
— T | Tele:0761- mlml“’""”
Project/Action Plans | LAB Inward ; 20263 m:
:Wﬁ& - 26283 A . e TERT T ‘———. s &Ts?@g
1. Name of the Customer . NARMDA RIVER AT LALPUR JABALPUR (Sta. code - 2099) - 13227 25
L Address : «NEAR INTAKE POINT WSS,LALPUR JABALPUR

JABALPUR- 442008, Taluka : Jabalpur, District : Jabalpur, GIDC : Not In SIDC 1

. WAR-Water Act (Routine), (Insp Type : ROU-Routine Visit)
. UMESH KUMAR DWIVEDI & Smt. AMIYA EKKAJR SCT

+ 20 LI

+ 375861

: mmozs,(omummomnm
+ 080272028 & 1870272025

: NEAR INTAKE POINT WSS

: normal | "

: RIVER

: 238 & pH Range on pH Strip :APP
: 15225 & Color & Appearance : ;COLOURLESS
 Ind :0.000 , Dom :0.000 & Ind :0.000 , Dom :0.000

T Test Method | wmm “Result

St Paramater Unit St 4 ‘

| Tomperature T | cwagen | (@550B APHASH Metods. 2¥dEG) (2O T "

2 pM C | pHums "4500-H+B APHA std. mathods 23 rd Edn.

3 Colour - '*‘I Hg& 1(21200 APHA Sid. Methods, 23rd Edn.) 2 Ut VS

¢ Turbgdy - NTU mpnuonmmmoamaoamsumzz! . TV SRS

§ Conductiviy o | microskm 2510 8, APHA std, methods 23«d Edn. | )
ml (zuoa APHA sid. mmmw)

6 Total Sokds - *'_
7 Totsl Dissolved Scics *

mp! (25408, APHA s1d. methods 23rd Edn.)

B Fiod DssolvedScids | ™! 125408, APHA std. methods 23 Eda

9 Suspended Solds o mpt ]asooa APHA std. methods 23rd Edn.)

10 Ammonical Nivagen | mgt | (N3, APHA S, Metnods, 22rd Edn.)

11 Tota! Kjeldat! Nirogen T mgt | (4500-Norg-B, APHA Sid. Methods, 23rd Edn.) _

12 Nirte | B T et T(4.500-!«028 APHA SId. Methods, 23 Edn) | 0.01-5 mg AT

13 Nirate e .(4soonoaa APHASW Mothods, 23 Edn)  (001-1000mg1 (X022

J4 Akainty 8s CaCO3 | ' (23208, APHASI. Methods, 234 Edn) 1-5000mgh il

15 Tota! Hardness 83 CaCO3 T | e |(230C,APHASK. Methods, Z3rdEcn)  |2-1000mg1

16 Sodium . mh ~cssooms APHA Sid. Methods, 23td Edn ) 1-100 mg!

TPoassem | m |(1500KB,APHASKW Metods, 2xdEdn)  [1-100mg

18 Calciom | Tmgt |(3500 Ca B APHA standard methods, 23rd Edn)  |51000 mpt

Guogresom | ™ [(3500 g B APHA standard methods, 23rd Edn) | 5-1000 o

20 Chioride T m 4500CkB,APHASK Methods, 3dEdn [5-100mg

21 Suighate [ gt {4500, APHASHd. Methods, 231d Edn ) Tatomt 0 R

22 Phosphate | “mpl[(4500 PD, APHA S, Methods, 231d Edn. oo 20mg) 1 “““
23 Total coltorm T uPNI00m (62218, APHASId. Methods, 23 Edn.) ,msowm\me
2 Fecal Coilom | ueN100m | (9221-E, APHA S Methods, 23rd Edn.) 18 1mw1m
_momavgagqg_gn ! (42_-00.mumm.mem) | 0.1-15mg ST
2CremcalOcygenDemand | mo! (52208, APHA Sid. Mothods, 23rd Edn.) 5~°"°°°°N"

2T Forice 17 3%  mgl |(4500F-D, APHA Sid. Methods, 8, 20rd Edn) 1 ’

28 Boron | | mot|(4500-B C, APHA Std. Methods, 20rd Edn)

2980D(30as2icC) [ mgt  [1S3025,1090

30P-Aanty | B Jza'z'd B APHA std. method 23rd Edn

3icau.mHl_¢ﬂl_uC_lOOJ N Mglhs (SSOD-CIB musuummem
32 Magresiom Hardness s CACOS | 138 Y
Sl [ Mol |(3500- My B, APHA . Mothods, 23vd Edn)
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ANALYSIS REPORT FOR AP, Pellatioa Control Board, Jabalp¥
WATER / WASTE WATER SAMPLE Scheme No. §, Flot suSSNS‘.
458/486, V1jay Nagar Jabalpd
| 4 Jabalps
Project/Action Plans | LAB Inward : 26280 Tee 761 4001780360757
| . TeSTREPORT —
| Test Report No.: 26200 BT g BN S Date: 20/0272025
1. Name of the Customer . RIVER NARMADA AT JAMTARA (Sta. code -4582) - ann
L Address : » NEAR RAILWAY BRIDGE, NEAR RAILWAY BRIDGE
JAMTARA- 482003, Taluks : Jabalpur, District : Jabalpur, GIDC : Not In SIDC
\. Nature of Sample . WAR-Water Act (Routine), (Insp Type * ROU-Routioe Vislt)
. Sample Collected By & Aualysed By . UMESH KUMAR DWIVEDI & Smt. AMIYA EKKAJR SCT
¢ Quantity of Sample Received : 20 L,
¢, Code No. of the Sample : 175884
7 Date & Time of Collection & lnwarding & 030272025, (900 1o 0900) & 03022015
8, Date of Start & Completion of Analysis . (0272028 & 180272025
9. Nampling Pelnt . NEAR RAILWAY BRIDGE
10, Flow Details (Remarks) . normal
11. Mode of Disposal : RIVER
12, Ultimate Receiving Bod) :
13, Temperature on Collection . 238 & pH Range on pHl Strip :APP
14, Carbays Nes for | . 12225 & Color & Appearante :COLOURLESS
18, Water Consumption & WW.G (KLFD) Ind :0.000 , Dom :0.000 & Ind 0,000 , Dom :0.000 i
o ' | mangeotTestng | Rt

13 Aalnty a8 CoCO3 =

14 Tota! Hardness a3 CaC03
{5 Sodum

lﬁ’wauwm )

17 Caloum
18 Maghesium

ssm Jin &
20 Suiphate |
21 Phosphile s

Eabhiovl e e

N &3 A3.. A
N. g
': %A .
:' %u .
,§

q  UBoon
286.00 (3 Deys 276C)
29 Conductiy
30 P-AkBny

=i

) NPy
 3fCaumHargness s CaC03

32 Magnestam Hargns 058 8 CACO)

23
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ANALYSIS REPORT FOR
WATER | WASTE WATER SAMPLE

Test Report No. : 26277 A
1. Name of the Customer
). Address

1, Naturc of Sample
i, Sample Collected By & Analysed By

8, Quantity of Sample Recclved

. Code No. of the Sample
7. Date & Time o Collection & Inwarding

% Date of Start & Completion of Analysis

9. Sampling Point
10. Flow Details (Remarks)
11. Mode of Dispesal
12, Ultimate Receiving Body
13, Tempersture 60 Collection
14. Carboys Nes for
1S, Water Consumption & W.W.G (KLPD)
Sr Parameter
) Tomperatre i
2 pH P
3 Colow L
& Turbedly _ B
§ Conductiy PR

9 Suspended SO P
10 Ammonical Nirogen o

)1 Total Kjeidahl Narogen

12 Nitste -

S e
14 Aginity 88 C2C03 |

16 Tolal Haroness as COCQ3 o

gsodem

Toossom o —

Wesam o —

19W~ y o

20 Chicode i A

nsupnale  —
2Phoshate __——
T R

MfealCoom
BOusovedOnygen

-

-

26 Chemica! Ouygen Domand

ZPwide
28 Toa) Cheomium __
298,00 (3 0ays 270C)

31 Caicium Hat

| —

e ———
-~

- ——— oy~
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1
MLP. Pallution Contrel Board, Jabalpu
Scheme No. &, Plot No. 455454
4551456, Vijay Nagar Jabalpw
Isbalpu
Tele:0761- 4047780,264757
| T ——— BRI, (.
- TestReport No, : 26276 _ e s K Date: 20022025
|. Name of the Customer : RIVER N:\NW;A AT GWARIGHAT - 24630
1 Address + »D/S OF MELLA AREA,NEAR DAROGAGHAT
' JABALPUR-, Taluks : Jabalpur, District : Jabalpar, GIDC : Not In SIDC
. Nature of Sample : WAR-Water Act (Routine), (Insp Type ¢ ROU-Routine Visit)
4. Sample Collceted By & Analysed By : UMESH KUMAR DWIVEDI & Smt. AMIYA EKKAJR SCT
s, Qillllﬁt)' of Slmplt Received « 2.0 LiL J
b. Code No. of the Sample : 375880

7. Date & Time of Collection & Inwarding + 030272025 , (0900 to 0900) & 03/02/2025
8. Date of Start & Completion of Analysis 1 050272028 & 18/022028

). Sampling Point : Before Narmada Jyanti D/S OF MELLA AREA
10. Flow Details (Remarks) toormal - 0
I1. Mode of Disposal : RIVER
' 12, Ultimate Receiving Body :
I¥ 13 Temperature on Collection : 23,6 & pH Range on pH Strip :APP
14. Carboys Nos for : 087225 & Color & Appearance :COLOURLESS
? I5. Water Consumption & W.W.G (KLPD)  : Ind :0.000, Dom :0.000 & Ind :0.000 , Dom :0.000
!
3
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

Sr Parameter “[ Uit

! Temperature | il A

2 pH T U

3 Colowr | PCoScle

& Tudiety NPT mu "

5 Conductivity a RN

6 Total Solds R ma cuwamnuu¢mnmhnwﬂh)

7  Total Dissoived Solids T (25408, APHA std. methods 23rd Edn.)

® Frod Disschved Solds T mgt |(25408, APHA s, methods 230d Edn.)

9 Suspended Sohds L mgh 'ﬁnwaanuaumnmhuN&M) .

10Ammonical Nivogen T mewmm)ﬁ_,

1 Total Kjeldahi Nirogen | me (4500-NogB, , APHA Sid. Methods, 23rd Edn)

12 Nitre T Tmgd [(4500-N02 B, APHA Std. Methods, 23rd Edn.)

'3 Nirate % ol «wnmmaAnuaawmdanmah) _

14 Akgiinty 95 CaCO3 | mgl  |(23206, APHA S Methods, 23rd Edn)

1$mﬂmmmunxxna : mgt gnwcanuaawmwmad&h)

1BSodwm e T ol erooma APHA S. Methods, 23d Edn) | 1-100

17 Potassum e " mgl | (3500KB, APHASI. Methods, 2Xd Edn)  |1-100mg!

18 Caicium mgh ﬁasooc.amammm 2rdEdn)  |5-1000mgh

18 Magnesam 75| (3500 M B APHA standard methods, Z4d Eén) | 5-1000 mg

20 Chionde s g usoo-a-a APHASI. Methods, 23d Edn.  [5-100mgA

21 Suiphate | mgd  |(4500E,APHASI Methods, 2ddEdn)  |1400mgd K

22 Phoshate " " mgd | (4500 P D, APHA Std. Methods, 23rd Edn.) 10.01-20mg/ | .
23 Total colform ’“‘anmqumnnuwmwuuwuazmle} |1.6-1600MPN/100m | RO
24 Fecal Colifom MPNADO mi | (9221-E, APHA Std. Methods, 23rd Edn.) ?n-1ww1m o e
5Dssolved Onygen | Tmot |(4500-0, APHASK Methods, 3 Edn)  (0.-15mgl | BaRean
26 Chemical Oxypen Demand | ' [(52208,APHASW. Methods, 23dEdn)  [50-10000mpl

27 Fhucride ml  |(4500-F-D, APHASW. Methods, 23rd Edn.)  |0.1-10 mgA

28Boron T Tmgt [(45008 C, APHA Std, Methods, 23rd Edn.) ~0.01-10mgn

28 iron ] | ea__|(3111BAPHAStandard methods, 23 Edn) | 0.02-150mg

30 Zme R B ﬁmusmwmmm) 0.005100mgd i

31 Totsl Ctvomsm "~ [ mpt [3111 BAPHA Standard methods , 23rd Edn) 10.02-150mgt

Mied T mpl (3111 BAPHA Standard methods 23rd Ecn) 10.05150 mgh

338.0.0 (3 Days 270C | mt [153025.1999 ] 1+10000 mg
upm‘-wm ’ y j— % -WMMMME&{WMJ

35 Calcum Hordress as CaCO3 | Mgl |(3500-Ca B, APHASu. Methods, 20 Edn) | 5-10000mg)

J6 Magnesium Hardness 3 CACO3 | Mps | (3500- Mg B, APHASIG. Methods. 23nd Edn)  6-10000mg
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MUNICITAL CORTORATION. JABALPUR (M.I%)

S.NO./E/E/ W 265 pare 12|8]25

To
\/ he Regional Officer
M.P. Pollution Control Board
Jabalpur (M.P.)

Subject: Request for Testing of Pesticides and PAH in Water Samples

| am writing this letter on behalf of the Water Works Department, Nagar
Nigam Jabalpur, to request the testing of Pesticides and Polycyclic Aromatic Hydrocarbons

(PAH) in drinking water samples from the major water treatment plants under our
jurisdiction,

As per the guidelines of the Central Pollution Control Board (CPCB) and BIS
standard 1S 10500:2012, it is essential to carry out periodic monitoring of organic chemical
contaminants to ensure safe drinking water supply to the public.

The water samples are to be collected from the following water treatment plants:
1. Lalpur Water Treatment Plant. '

2. Ramnagra Water Treatment Plant.

3. Ranjhi Water Treatment Plant,

4. Bhongadwar Water Treatment Plant.

We kindly request you to inform us of the scheduled date for sampling so that
our department can make necessary arrangements and extend full support to your
" sampling team during the visit and all the water testing cost according to whatever the
fair rate will be paid by municipal corporation jabalpur.Your cooperation in this matter is
highly appreciated in our joint efforts to maintain the safety and quality of potable water in
the city of Jabalpur,
Thanking you,

Ex‘é‘ﬂft‘l’q‘m
MUNIGP R of ORRSIEATION.
Vunicipal NM{GW; P.-iahlt_lu

(b

WG gE
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BEFORE THE NATIONAL GREEN TRIBUNAL e
PRINCIPAL BENCH NEW DELHI O 2N
ORIGINAL APPLICATION NO. 625 OF 2024

ASIHOK KUMAR

CHAURASIA
JABA PUA DISTRICT *
REG NO. V222015

IN THE MATTER OF:

IN Re: News Item titled Jabalpur:

AT & YFDIHI0r N U aR W HAG W R ad 3l oft aremy

Appeared in Dainik Bhaskar dated 20.05.2024

AFFIDAVIT

[, V.N Vajpayee S/0 Ambika Prasad aged about 56 years appointed as

Additional Commissioner at Department of Health, Municipal Corporation

Jabalpur (JNN) do hereby solemnly affirm and state on oath as under:

1. That I am duly authorized in my official capacity to swear and depose
the present affidavit on behalf of the Municipal Corporation J abalpur
(JNN), and as such am well conversant with the facts of the present

case based on the records maintained by the Corporation in its regular
course of business.

That the Annexures forming a part of the Status Report are true/
translated copies of their respective originals.

4. That it is most humbly submitted that the present atfidavit is bona fide
and in the interest of justice.

VR L X | _F‘Lf}l' ‘ R ) \ @
b & | ,,,:'...-f"t ‘h‘i AN
. \\‘ \
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VERIFICATION

I, the above named Deponent, do hereby solemnly affirm and verify that
the facts stated in the present Affidavit are true to my knowledge and
belief, and no part of the which is false and nothing material has been

concealed therefrom.

llllllllllll

Verified 313’{@‘( (’\4 gn this the. @/ a /f—?a{?r day of September, 2025.

NS
o~

Ashok Kumar Chawasia

U on Refore ma onDaté) () SEP 19K Public Hotary
V‘ § bv Sh NN Ry 1Y egse Flrr1o [4( éq_go{{ Oyovenont Hf lidha
N

s K PWVNC is Identifes All Cisit Jabaipur MP
Ria g2l fubiVho is | zoaNo. 37922 - 0602/2025

":% Oy Shin Cg;g,wc::;/(/ . S:f'/ﬂ&'\




VAKALATNAMA
IN THE HON’BLE NATIONAL GREEN TRIBUNAL OF INDIA AT NEW DELHI
|CIVIL APPELLATE JURISDICTION]
ORIGINAL APPLICATION [CIVIL) NO. 625 Of 2024

IN THE MATTER OF:

In Re: News Item titled "Jabalpur; 76 & &I FI H BIEE- o)
FE W= HR gF nft ot R appearing in Dainik
Bhaskar dated 20.05.2024

T o ke e e e e e o S
the RESPONDENT herein in the above referred Original Application
do hereby appoint and retain ANKITA SHARMA, Advocate on
Record, Supreme Court of India, to act and appear for me/us in the
Suit/Appeal/ Reference on my/our behalf to conduct and prosecute
or (defend) the same and proceedings that may be taken in respect of
any decree or order passed in, including taxation and applications for
Review, to file and obtain return of documents and to deposit and
receive money on my/our behalf in the said Suit/Appeal/ Petition/
Reference and in application or Review and to represent We/us and
to take all necessary steps on my behalfl in the above matter [/we
agree to rectify all acts done on by the aforesaid advocates in
pursuance of this authority.

Dated this the ...... day of September of 2025

ACCEPTED

A
V’

ANKITA SHARMA

Advocate on Record

Computer Code No. 3833 “\h

Q228, 1= Floor, Jangpura Extension, tesloner

New Delhi — 110024

Mob: +91-9810913471
E-Mail: ankitasharma9107@gmail.com (Signature of the Respondent)

.....

pumiciped Corporation Jabalpur




